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IMPORT OF TrRACTORs FroM U.S.S.R.

3061. SHRI G. Y. KRISHNAN: Will
the Minister of FOOD AND AGRICUL-
TURE be pleased to state :  §

(a) whether it is a fact that tractors
worth about Rs. 72 lakhs are being imported
under an agreement signed by our Govern-
ment and the Soviet Mission in India; and

(b) whether the tractors to be imported
are subject to the technical scrutiny by
Indian experts?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) Import of the following
tractors has been arranged from the Soviet
Union through the State Trading Cor-
poration during 1967:—

Model  Nos. Total c.i.f. value
(Rs. in. lakhs)
DT-14B 4,000 264-00* (approxi
mately)
Byelarus 500 77-30%

*(Inclusive of spares and implements)

(b) Both the models referred to under

(a) above have been operating in the country

for a number of years and their performance

has been found to be satisfactory. Further

scrutiny by experts is not considered
necessary.

FoOD CORPORATION OF INDIA

3062. SHRI RAM CHARAN: Will the
Minister of FOOD AND AGRICUL-
TURE be pleased to state. -

(a) the total number of employees re-
cruited directly since the inception of the
Food Corporation of India in each cate-
gory;

(b) whether the reservation for members
belonging to the Scheduled Castes/Schedul-
ed Tribes exists;

(©) if so, the number so far appointed
directly against the reserved posts since the
inception of the Food Corporation of
India ; and





